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SHRI M. SATYA NARA Y AN RAO : I 
am really ' urpriscd to know from the 
hon. Minister for the first time that in 
Ramgundam they are facing somc shor-
tage of power. becau e my informati n 
is that there is no shortage of power 
there. Since it i a coaJ-ba cd plant and 
since coal , power and other things are 
easily available, I want to know whether 
you are able to utili ze the capacity which 
has been slated there and what i the 
progress. 

SHRI VASANT SATHE : At pre ent 
the problem in Ramgundarn is not shor-
tage of power per se, but it is fluctuation. 
Those who know about fertilizer industry 
know well that in this industry the 
smooth., u taincd upply of power is es-
sential. Any fluctuation not only affects 
the port end but it also damage s the 
equipment. The main problem at Ram-
gundam is that the equipment i affected 
by the fluctuation. Yet, the plant is pro-
ducing to 40 per cent cn pacity. 

SHRI BHIKU RAM JAIN : Are you 
referring to political power or electric 
power? 

SHRI VASANT SATH : If YOll J:ive 
the political power to run the fertHizer 
plant, I would not mind it. 
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Pendinr, Applications f\lr Telephone 
Connection 

*861. 'HRl A. NEELALOHITHADA-
SAN NADAR: Will the Minister of 

OMMUNICATIONS be pleased to 
talc : 

(a) how many application ' for tele-
phone connection ' are pendi ng throught . 
out India ; 

(b) how many f them are pending in 
Kerala; and 

(c) when tho e appiicaUon are 
expected b"" cleared and the detail there-
of? 

THE D PUTY MINIS R IN SHE 
MINISTR Y OF COMMUNICATIONS 
(SHR[ VJJA Y N. PATIL): a) 
Applications to the tune of 6.81 lakhs 
are pending for telephone connections 
a on 1.3.83 in the country. 

(b) About 3J ,300 applications for new 
telephone connections are pending ill 
Kcl a la as on 31.3.1983. 
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() Mo t of the applicants a on 
jl.3.1983, in Kerala are expected to be 
provided with telephone connections by 
1986-87 expect for a few non-feasible 
ca es. 

SHRI A. NEELALOHITHADA AN 
NADAR: Sir, my question is ; 

H(a) How many application ' for tele-
phone connections are pending through-
out India; 

(b) how many of them arc pending 
in Kerala ; and 

(c) when those applications are 
expected to be cleared and the detains 
thereof. " 

But the Mini ter in an wering part (C) 
of my question ha given information 
only regarding clearance of the applica-
tions for telephone conoections in Kerala. 
What about other applications '? 

SHRIVlJAY N. PATIL; About the 
whole country we have been stating time 
and again that the pre ent waiting Jist is 
expected to be wiped off by 1986. 

SHRI A. NEELALOHITHADASAN 
NADAR : Another question I want to 
ask is that most of the time my telephone 
in Delhi is out of order. 

My telephone in my constituency is 
also Ollt of order. 

PROf. MADHU DANDA VATE ; But 
bills are not out of order. 

SHRI A. NEELALOHITHADASAN 
NADAR : BiBs are always served. 

What is the Government going to do 
at lea t to keep the telephones of 
Members of Parliament in order? ' 

SHRl YlJA N. PATIL : We are not 
discriminating between the telephones of 
Members of PaJ:liament and the general 
public and even in the case of fault which 

cell)' because of rain, that doe not 
discri.minate between the YIPs and the 
common persons. 
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SHRI A. NE LALOHITHADASAN 
NADAR : Member of Parliament are 
people' representative. 

SHRI VLJAY N. PATIL: All ,the arne 
we try to rectify the fault within the 
short~st po sible time and that is being 
done in Delhi by paying more attention. 
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SHRJ RATANSLNH RAJDA : The 
entire working of the telephone !)ystc111 in 
our country i ' in doldrums. People are 
not satisfied with it. 

Now 1 came to the Ii t that is being 
maintained for giving telephone conncc-
tion. uppose my name i there. 1 am 
entitled to gct telephone according to my 
number. Many malpractices are indulged 
in. People who are entitled to get rele-
phone according to the list are not 
getting their number. People who 
have contact with the slaff, 
or have underhand dealing ' , they 
are given priority . This is a general 
complaint in the city of Bombay. 1 
think this is the samething elsewhere too. 
The entire House is unanimou on thi 
point. 

Whenevcr anne tion is to be given, 
the Engineering ·01' technical staff deli-
berately avoid giving it and cau e delay, 
unless their palms are grea \!d. The party 
i harassed. I have got case. They are 
prepared to give documentary evidence. 
Wi II the hon. Minister investigate into 
thi, appoint a special Co mmittee to 
carryon enquiry into all the major citie 
of lndia ' 0 this malpractice and under-
hand dealings are put 10 an end? 

THE MINISTER OF STATE IN TH ~ 
MlNISTRY 0 COMMUNlCATION 
(SHRI Y.N. GADGIL): As far a the 
waiting list is concerned, there are strict 
guideline in re pect of three categories-

eneraJ, Special, and O.Y.T. No oul of 
turn allotment i made as far a general, 
regi tration i concerned. It j only in 
the ca c of OY and pecial categorie, 
that the L cal Telephone Advisory 

ommittee has power to decide on 
mcrit of each ca e, and make out of 
turn allotment. A far as malpractice j 
concerned, if hon . Memb r brings to my 
notice, I wiJl investigate. In Bombay 
one or two cases were brought to my 
notice and I have taken action. 
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Telephone Remaining Dead for more 
than a Fortnight in Delhi 

+ 
*865. SHRJ ATA BlH R 

YAJPAYEE: 
SHRI BABURAO PAR NJP : 

Will the Mini tcr of OMMUNlCA-
TIONS be pJea cd to state : 

(<.1) whether any ::,urvcy ha be n made 
to identify through verifi ation omplaints 
f th e telephones in Delhi which remain 

dead for more than fortnight or giv 
more than hundred wr ng number in a 
year; 




